\«;\ IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENGH
~ AT HYDERABAD,
0Aa, No, 418/96.

Date of order:4,4,1996.

Between:-
Kanala Hussain ces Applicant,

And

1, Union of India, rep.by GeneralManager,

Southe Central Railway,
Secunderabad-500 371,

2, Divisional Manager,Scuth Central Railway,
Vijayawada~520 001,

3. Senior Divisional Personnel Gfficer,
South Central Railway,Vijayawada=-520 001,

4, Manager,State Bank of India,
Noonepally Branch,Nandyal-518 502,

Respondents.,

L L 2

Counsel for the applicant: Mr,B,S,A,Sathyanarayana,
advocate,

Counsel for the Res;ondents:Mr.c.V.Malla Reddy?
SC for Railways,

CORAM:
HON'BLE SHRI H,RANENDRA PRASAD,MEMBER(ADMNW)

' Heard Sri B.S.A,3atyanarayana, for the applicant,

The facts of the case are simple, The applicant

retired from servioce on 30-6-1975 while working as Steam
"Pump Attendant at Nandyal, He hal originally nominated
his then surviving wife to receive the family pension

etc, The lady so nominated passed away after his retire=
ment, Thereupon, the applicant married again in Jun%,1987.
He merely wants that thengme of his second wife shopld

be substituted for that of the deceased spouse which

is recorded by the authorities earlier,
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The applicant states that he has submitted
a number of representations but has not received
any reply to any of them =80 far,

In the light of the facts revealed by the
applicant, it is directed that R=2 shall have this
case examined in the light of the Rallway Board
letter No.F(E)III/89/PN-1/7 &t.23.1.91, which pres+
eribed action to be taken in such cases. Necessary
action in this regard may be got cimpleted and theI
fact intimated to the applicant within 30 days from
the date of receipt of a copy of this order, Thus,

the 0,A,id disposed of, No costs,
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Dy.Registrar(Judl).




Copy tos-

1. General Manager,South Central Railways,
Secunderabad~500 371,

2. Divisional Mamger, South Central Railways,

Vijayawada=520 001,

3, Senior Divisional Personnel Offlicer,
South Gentral Railways,Vijayawada-520 001,

4, Manager, State Bank of India,
Noonepally Branch, Nandyal-518 502,

5. One o py to Mr.B, S, A.3athyanarayana, Advocate
CAT,Hyderabad,

6. One cay to Mr.C.V,Malla Reddy,SC for Railway
C.2,T,Hyderabad Bench,Hyd.

7. One copy spare .
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAD BENCH AT HYLERABAD

- ﬁy-j g 0 Ny \J) LR
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Dated: jg.-1996-
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Admitted and Interim directions
issyed.- _ :

Alloked.
Disposed ~f with directio s. )
issed., _

Distyissed as withdrawn.

;E&Sml sed for default,
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